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HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD
(SPecial Original Jurisdiction)

MONDAY, THE FOURTEENTH DAY OF OCTOBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J.SREENIVAS RAO

WRIT PETITION NO:27311 OF 2024

Between:
1. S. Anirudh, S/o. Late S.Jayadev, Aged about 36 years, Occ Business R/o'

Plot No. 105, Road No. 1, Jubilee Hills, Hyderabad.

2. S. Aditya Ravi Raj, S/o. Late S.Jayadev,.Aged about 40 years' Occ' Business,
Ryo. Pl6t No. 105; Road No. 1, Jubilee Hills, Hyderabad.

3. S. Vanaja, Wio. Late Sri. S.Jayadev, Aged about.61 .years, Occ Business,
R/o. Plo[ No. '105, Road No. 1, Jubilee Hills, Hyderabad.

...PETITIONERS

AND
1.

2

State of Telangana, Represented by its Principal- Secretary ^Municipal
Administration a"nd urban' Development Department Telangana Secretariat
Buildings, Hyderabad

Hvderabad Metropolitan Development Authority, Represented by

C6mmlssioner, Having its office at Swarna Jayanti Complex, SR Nagar R

Ameerpet, Hyderabad.

3. Lake Protection Committee, Represented by its Chairman, 2nd Floor, Swarna
Jayanthi Commercial Complex, Ameerpet, Hyderabad/ 500038.

4. Greater Hyderabad Municipal corporation, [epresented by its commissioner
Having itsbffice at CC Complex, Tank Bund Road, Hyderabad.

5. Deoutv Commissioner, GHMC, Serilingampally Zone, Hyderabad, Having its
offi'ce iear Hyderabad Central University, Gachibowli.

6. State of Telangana, Represented by its Principal Secretary lrrig^ation, and- 
ComhanO nrel tjevelbpment Deit 4th Floor, Telangana Secretariat
Buildings, Hyderabad.

7. Chief Engineer lrrigation (Hyderabad),- lrrigation and Command Area
O.r"topr6nt Dept, Having offi6e at 2nd.Floor, Jala Soudha Building, Errum
Manzil, Hyderabad.

B. Superintending Engineer, Hyderabad Lakes and waterbodies. circle (HL and- 
wBvtl irrigatio"n an"d command Area Development Dept, Buddhabhavan 1st

Floor, tr/G Road, Secunderabad/ 500003
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North Tanks Division, lrrigation and Command Area
Butdfrabhavan 1st Fioor, 

-MG Road, Secunderabad/

10.State of Telangana, Represented by
Department, Ground Floor, Telangana Se

its Principal Secretary Revenue
cretariat Buildings, HYderabad

1 1. District collector, Ranga Reddy District office at Kongarakalan, Ranga Reddy

Collectorate, Telangana/ 50'1 51 0

12.Tahsildar, Serilingampally Mandal, Mandal Re^v^enue office, Serilingampally,- 
O. f.fo 21541 A, N5arGachibowli, Hyderabad/500019'

...RESPONDENTS

Petition under Article 226 of lhe constitution of lndia praying that in the

circumstancesstatedintheaffidavitfiledtherewith,theHighCourtmaybe
pleased to issue a writ, order or direction, more particularly a writ in the nature of

a mandamus declaring the depiction and thereby categorization of the lands

pertaining to the Petitioners herein in sy no 6 of Raidurg Village, serilingampally

Mandal, Rangareddy District as fal{ing under the Full Tank Level of the Durgam

CheruvuLakehavingLakelDNo.3T06,videthemapsuploadedonthewebsite

ofHMDA(RespondentNo.2)asbeingwhollyillegal'baselessarbitraryand

unconstitutional, as being contrary to, facts, ground level position' the lake

memoirs, contrary to the judgment of the Hon',ble High court of Andhra Pradesh

(erstwhile)inthecaseofSmt.Sarojiniv.GovernmentofAndhraPradesh
(2O04)2AL72}6 and consequently set aside the same and direct the

RespondentstofixtheFTLofDurgamCheruvuaSpertherecords,lake
memoirs, thereby removing the depiction of the Petitioners lands as being within

the FTL of Durgam Cheruvu.

9. Executive Engineer,
Development DePt,
500003

IA NO: 1 OF 2024

Petition under Section 151 cPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to

suspend the operation of the maps pertaining to Durgam cheruvu Lake bearing

Lake lD No. 3706 as uploaded and published on the official website of Htt/DA

incorrectlydepictingthelandsofthePetitionerstobefallingwithinFTLof
DurgamCheruvu,contrarytorecordsandjudgmentoftheHon'bleHighCourtof

Andhra Pradesh (Erstwhile) in

Pradesh (20141 2ALI 296.

the case of Smt. Sarojini v. Govt of Andhra



lA NO: 2 OF 2024

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in suppo( of the petition, the High Court may be pleased to

Permit the Petitioners to appear before the Lake Protection Committee on

04.10.2024 and participate in the scheduled hearing, by submitting public

documents and raising objections with respect to inter alia the incorrect FTL

fixation, incorrect depiction of the Petitioners tands as being within the FTL of

Durgam cheruvu.

Counsel for the Petitioner: SRI AVINASH DESAI, Sr. COUNSEL, REP. FOR
SRI M.PRANAV

Counsel for the Respondent No.1 & 3 to 12: SRI POTTIGARI SRIDHAR REDDY,
SPL. GP, REP. FOR
ADVOCATE GENERAL

Counsel for the Respondent No.2: M/s. T.V.SUDHA, REP. FOR
SRI V.NARASIMHA GOUD, SC FOR HMDA

The Court made the following: ORDER
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THE HON'BLET ECHI F ITISTICEALO K ARADHE

AND
THE HON,BLE SRI IUSTI E I.SREC- ENIVAS o

Writ Petiti on o.2l311o f2024

ORDER, 4rr l,, t Ion'bh the CLiefJu:tice Ahk Aradbe)

Mr. Ar.inash Desai, Iearned Senior Counsel appears

for Mr. Pranav Mumgela, learned counsel for the

peririoners.

Mr. Potrigari Sddhar Reddy, learned Special

Govcrnmenr Pleader attached to the office of the leatned

Advocate General for the State of Telangarn.

Ms. 'I.V.Sudha, learned counsel represents

Mr. V.Narasimha Goud, learned Standrng Counsel for

Hyderabad Metropolitan Development Authodty

(HMDA)

2. With consent of learned counsel for the parties, the

writ petition is hcard finally.

/
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3. In this petition, the petrtioners have assailed the

validity of action of the respondents in depicrion and

categonzation of the property belongrng to the petitioners

in Surwey No.6 of Raidurg Village, Serilingampally Mandal,

Rangareddy District, as falling under the Full Tank Level

(FTL) of Durgam Chemr,rr lake. The petitioners have

sought a ditg6tiel to the respondents to fix the trf'L of

Durgam Cheruvu as per records and lake memoirs.

4 Learned counsel for the patties jointly submit that

the controversy involved in this writ petition is squarely

covered by order dated23.09.2024, passed by this Court in

\)7.P.No.25702 of 2024 and batch.

5. Learned Senior Counsel for the petitioners submits

that the meeting of the Lake Protection Committee has

not been held on 04.10.2024. It is also submitted rhat the

petitioners have submitte* objections on 03.10.2024
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6

bcfore thc Lake Prote ction Committee and the writ

petition be disposed of with sirnilar directions

On thc othcr hand, learned Special Government

Pleader submits that the objections prefered by the

petltloners shall bc considered.

7 . In vierv of afore said submission and for the reasons

assrgned by us in thc common order dated 23.09.2024,

passed in \(2.P.No.25702 of 2024 and batch, the NTrit

Petrtion is disposed of with the following direcrions:

(1) The objections submitted by the

petidonets shall be considered by the Lake

Piotection Committee in its next meeting.

(2) L,ake Prorecrion Committee shall also

hear the petirioners and shall decide the

objections filed by the petitioners by a

speaking order.
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(3) Thereaftcr, the Lake Protecrion

Committee shall issue a notification

noufying the FTL of Durgam Cherur,,u.

Miscellaneous applications pending, if any, shall

stand closed. However, there shall be no order as to costs.

SD/-A.V.S. PRA
ASSISTANT REGIS AR

,TRUE COPYII
SECTION O FICERTo,

1 The Principal secretary tr,4unicipal Administration and Urban Develoomentuepanmenr rerangana secretariat Buildings, Hyderabad, State of relangana.
The.9ommissioner, Hyderabad Metroporitan Deveropment Authoritv. Havino
rrs ontce ar swarna Jayanti Complex, SR Nagar Road, Ameerpet, Hyt'erabadl
The Chairman, Lake Protection. Committee, 2nd Floor, Swarna Jayanthi
Commercia I Complex, Ameerpet, HyOeraOad/ bOtOSa.

The commis-sioner, Greater Hyderabad [Vrunicipar corporation, Having itsoffice at CC Comptex, Tank BuniJ noaO, nvOerinSO.

TheDeputy Commissioner, GHMC, Serilingampally Zone, Hvderabad. Havino
rrs otrtce near Hyderabad Cenlral University, Gachibowli.

The Principal secretary, rrrigation and command Area Deverooment Deot 4thFroor, tetangana Secretariat Buildings, Hyderabad, State of Telangana. '
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7. The chief Engineer .rrrigation 
(Hyderabad), krigation and command Area

#:1"*B:'ptH;iji'.t'IiiiJ"'LiiilHiior'r'"atasoudhaBuilding'nturri/
8. The Superintending Engineer' Hyderabad l?l:,t^:"'j Waterbodies Circle (HL

and WBtvl) lrrtgatton utii CJrnr.nZno Area gevelopment Dept' Buddhabhavan

ii't"r1""i, i'lc Road, Seiunderabad/ 500003

,$i"ii;itl,i"Si8ilTh)35Xl.1?:l'Rl??*,:"193'"lgt1CS"#ffi :1"t:%1

500003

1 0. The Principal Secretary' Revenue Depalment' Ground Floor' Telangana

'" s"irdtuiiJi"eritdings, Hiderabad' State of Telangana'

11.The District colrector, Ranga Reddy .District office at Kongarakalan, Ranga

' ' h""oo"v'"C;rriciorate Telangana/ 501510
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13. One CC to SRI IV PRANAV' Advocate [OPUC]

14.One CC to SRI V NARASIIUHA GOUD' SC FOR HMDA IOPUCI

1s.Two ccs to ADVo.ATE GENERAL, High court for the State of relangana at

HYderabad [OUT]

16.Two CD CoPies
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CC TODAY
HIGH COURT

DATED: 1411012024
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ORDER
)
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WP.No.27311 of 2024

DISPOSING OF THE WRIT PETITION,

WITHOUT COSTS
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